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l'ln of Pllysio-Derapy 

5266. SHRI M. KATHAMUTHU: 
Will tbe Minister of HEALTH AND 
FAMILY PLANNING be pleased to 
state: 

(a) the uses of Physio-Therapy in the 
treatment of human diseases; 

(b) the number of students under~oina 
special COUTllCS in Physio-Therapy as on the 
1st January, 1971 ; and 

(e) wbett- GoYemmcmt are a_re that 
in Kerala, there is a popular Iystem knOWD 
as "Pizbichil" correspondinl to modem 
physio-therapentic ;Jractica ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING <SHRI D. P. CHATTOPA-
DHYAYA): <a) Treatment of Physio-
Therapy Itan. nlht from the time patient 
sustains injury or suffen from an illness. It 
ends only wheu be is capable o( relurnina 
bllek to his oricinal work. II help. in pre-
venq deformity and trai.nial ot the indi-
vidual in the usc o( residual powers and to 
finaUy make the periOn lui table (or voca-
tioDaI placement. 

(b)o In(ormation is beinl collccted and 
will be I&id OD the Table of the Sabba. 

(c) Yea. 

IlItroftction o( Pltyslo-'l'benpy In 
Hospitals 

~267. 

Will the 
FAMILY 
state: 

SHRI M. 
Minister of 
PLANNING 

KATHAMUTHl 
HEALTH AND 
be plea!ed to 

<al whether Government have consider-
ed the need to introduce Physio-Therapy in 
all hospital. in the country ; and 

<b) the number o( per,,,.l. properly 
quali60d in Physio-Therapy as on the 1st 
January. 1971 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI D. P. CHATTOPA-
DHY A Y A): <a) In appreciation o( tbe 
Deed (or Physio-Therapy in hOlpitals, 
PhYlio-Therapy Departments have been cst-
ablished in all major hospitals under the 
Central Government in Delhi. 

Health beiDg a State subjcct, it is (or 
the State Governments to introduce Physio-
Therapy in hospitals under their control. 

(b)'ln the absence o( any statutory re-
quirement (or trained PhYlio-Therapists to 
Rli.ter themselves, it i. not possible 10 live 
the Dumber o( trained Physio-Therapists 
available on any lpecificd date. 




